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THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIR® (SHRIMATI VASUNDHARA RAJE) :

(a) Probationers of the Indian Foreign Service are
oxposed to approximately an eight-day programme on
the manin aspects of Indian ocufture for, on an average,
five-hours each day, of demonstration and discussion.
Apart irom this they are toid about various facets of
culturai, scwntific, etc. achievements of ancient India in
course of extensive fisld trips that they undertake.

(b) The said time fixed for training is adequate.
(c) to (e) Does not atiss
[English]
irrigation Projects in Goa

3072. SHR! RAVI SITARAM NAIK : Will the PRIME
MINISTER be pleased to state:

(a) whether saveral irrigation projects which had been
started over a decade ago in Goa have not been
completed so far due to lack of funds;

(b) # so. the details thereof:

(c) the stage at which these projects stand at present;
and

(d) the steps taken by the Union Govemment for
their expeditious clearance?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) to (c) Yes, Sir.
The details are a under.

(Rs. in Crores)

Sl. Name of Project Plan of

Latest Cum. exp.
No. Start estimated upto
cost 397 (ant)
Major
1. Salauli v 153.00 108.49
2. Tilari \ 525.59 150.16
Medium
1, Mandavi v 40.00 2.40

(d) All the above projects have already been accorded
investment c'sarance by the Planning Commission.

ASADHA 16, 1920 (Saka)

(Transiation)
Betel Grower

3073 SHRI VIRENDRA KUMAR : Will the PRIME
MINISTER be pleased to state:

(a) wnether the Govemment have any scheme for
improving the conditions of betel growers;

(b) if so, the details thereot; and

(c) the steps being taken for covering betel growers
under crop insurance scheme?

THE MINISTER OF STATE IN THE MINISTERY OF
AGRICULTURE (SHRI SOMPAL) : (a) and (b)
Government of india Implemented a Central Sector
Scheme an Dovelopment of Betelvine in the country
during 8th Five Year Pian. This Scheme has now been
discontinuad.

(c) Betelvine is not coversd under the existing
Comprehensive Crop Insurance Schems on account of
non-availability of requisite past yield date and also
because of multi-picking nature of ths crop.

Soll Erosion in Blhar

3074. SHRI RAJO SINGH : Will the PRIME
MINISTER be pleased to state:

(a) the detalis of the rivers causing excessive soil
erosion in Bihar;

(b) the total land affected as a result thereof; and

(c) the measures being taken by the Govomment to
solve the problem?

THE MINITER OF STATE IN THC MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) Rivers causing
excessive soll erosion in Bihar are tha Northem tributaries
of Ganga. namely Gandak, Busthi Gandak, Bagmati,
Kamia-Balam, Adhwara Group of rivers, Koshj and
Mahananda. The reach of main Ganga from Buxar to
Karagola (Manihar ghat) is aiso subject to servere erosion.

(b) Records of area effectsd by soil erosion are not
maintained by the Central Government.

(c) Planping and implementation of Flood
management works including anti erosion measures is
the responsibility of the State Government. Ganga Flood
Control Commission under Ministry of Water Resources,
Government of India has prepared comprehensive pians
for flood management of all 23 sub-basine of Ganga basin
incluing those traversing Bihar and sent to the State
Government fur preparing detailed schemes and
implementation. These comprehensive plans contain
suggestions for various measures towards controliing rm:
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bank erosion. The state Government have been carrying
out various measures in the form of spurs, studs, bed
bars, rivetments, bank pitching and screen piles.

Unirrigated Land

3075. SHRI SURENDRA PRASAD YADAV
(JAHANABAD): Will the PRIME MINISTER be pleasec to
state:

(a) whether more than 70 per cent of agricultural
land in the country is still unirrigated; and

~ (b) the extent to which the irrigation capacity is lying
unutilized due to inland river water disputes?

THE MINITER OF STATE IN THE MINITRY OF
AGRIULTURE (SHRI SOMPAL) : (a) No, Sir. As per Land
Use Statistics brough out by Ministry of Agriculture for
the year 1994-95 (latest), 52.9 million hectares of Net
Irrigated Area (NIA) in the country out of 142.7 million
hectares ot Net sown Area (NSA) constitutes about 37%.

(b) Assessment of irrigation capacity lying unutilised
due to inland river water disputes has not been made.

Irregularities in Rellef Works

3076. SHRI DADA BABURAO PARANJPE : Will the
PRIME MINISTER be pleased to state :

(a) whether the Government are aware of the fact
that the office of the Accountant-General, Gwalior
observed cerain irregularities committed in rescue and
relief work after the devastating earthquake in Jabalpur
on May 22, 1997;

(b) it so, the details thereof; and
(c) the reaction of the Union Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) to (c) : No report
on irregularities committed in rescue and relief work after
Jabalpur earthquake of May, 1997 has so been received
from Accountant General, Gwalior. However, the
Accountant General, Gwalior has been requested to supply
the requisite information.

[English]
Kashmir lssue

3077. SHRI RAMKRISHNA BABA PATIL:
SHRI GURUDAS KAMAT:
SHRI MOHAN SINGH:
SHRI K.S. RAO:

Will the PRIME MINISTER be pleased to state:

(a) the number of countries who have offered to
mediate on Kashmir problem after the nuclear tests;
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(b) whether Government has responded to such
offers; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE) :
(a) to (c) Government are committed to the establishment
of friendly and cooperative relations with Pakistan, and
the resolution of all outstanding issues through direct
bilateral discussions and negotiations. There is no place
for any third party involvement of any kind whatsoever in
this process. This view has been made known to the
international Community through official statements and
interaction at the diplomatic and political levels.

[Translation]
Kailash Mansarovar Yatra

3078. SHRI GAURI SHANKER CHATURBHUJ BISEN:
Will the PRIME MINISTER be pleased to state:

(a) whether the Government have formulated any
policy for Kailash Mansarovar Yatra;

(b) if so, the details thereof;

(c) the amount of per head aid given by the
Government to pilgrims going to Kailash Mansarovar,

(d) whether Govermnment propose to enhance the aid;
and i

(e) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRIMATI VASUNDDHARA
RAJE): (a) and (b) The pilgrimage to Kailash and
Mansarovar resumed in 1882, under a bilateral agreement
with China and takes place between June and September
every year. The Yatra is conducted through the Lipulekh
Pass (Uttar Pradesh).

Ministry of External Affairs organises the Yatra with
the assistance of the Government of Uttar Pradesh and
Government of india/State Govemment agencies such as
the Ministries of Railways and Home Affairs, the Indo-
Tibetan Border Police (ITBP), Kumaon Mandal Vikas
Nigam (KMVN), and Reserve Bank of india (RBI).

Advertisement in newspapers, television and radio are
released every year, inviting applications from Indian
nationals for participation in the Yatra. Applications are
registered on a ‘first-come-first-served’ basis. Applicants
are required to be physically and medically fit and have
to undergo a medical check-up in New Dethi and Gunj,
UP, before being permitted to undertake the Yatra.

Faciiities provided by the Govemment to the piigrims
timludo medical assistance, security and escort cover



